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Year.. 20122 .

L. Lale. . cnamdal.... ., son/dsughteriwiteof \ade- Ranaatnuies Memdad

years, belonging to _[hihew vidhevn Sabha. $rchiyvalaya pat

service and presently working as . Dldace Attemdemt.

give hearein below the detzils of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.  Datails of movable assets
{Assets in joint name indicating the extent of joint ownership will also have to be
given}
Sr. |  Description T Seit Spouse | Dependant-1 | Dependant-2 | Dependant-3 {
MNo. - S Name Name Elc. Name
(i} ' Cash IPmh Beyy | Yadh Yaeyem | 055 navgan| Tulbel 1€
e | 20,000 e i
(i) mi‘“ ; ;'i‘nSu'ﬂ,nce!r ’
, Financiai | : - % NI it L.
Institutions And | ¢ | M -
Mon-Banking |BVS P
' Financial
j Companies 5o, boD E ;
' o A L. i
(iil} | Bongs, ; r |
Dﬁ,ﬂentafm and 19 NTZ N LN N L ;
Shares in | 5
companies | !
» . S i, i - i
Other financial | - | ~ # i - |
(v m;;ﬁs' Ml se | L-2e Lie | La=<
NSS, Postal
| Savings, LIC 5, 00000 | §EFVVD | 2.00000 | 2 gpooo ;
i . Policies, etc ‘ |
(v} | Motor Vehicles | s ; ‘
- {details of Nt 1 Aot 2 N e b N L ;
make, etc.) !
- b ]
(vly | Jeweliery (give } 20 gvm bald *; !
detaits of - N i |
' weight and | N L NiL ML
vaiue) B
| Silvey
{vii) | Other assets, -— i ’ ‘
such as values NI L | I\u\L N NI Ty .
| of claims / | g
| .intevests | 3 B |
Note: Walue of Bonds / shares / Debentures as per the latest market value in Stock

Exchange n respect of lsted companies and as per books in the case of non listed
companies should be given
* Dependant here means & person substantially dependent on the income of the
employee,

Lf{\o vrw'r_-w.ﬁ




B. Detalls of Imimovas

also have to be indicated]

[Note: Properties in joint ownership indicating the extent of joint ownership will

Sr. | Description
m 4

Seif | Spouse | Dependant-1 | Dependant-2
; )] Name

Mame

Dependant-3
Etc. Name

i) | Agricuitural Land

| - Location{s}

- Survey number(s) }
| - Extent {Total
| measurement)
-Current market value

13

;f-ﬁ‘l‘b"“ \
Feimk
Fawly
: Land

o L Y

oN—

.Juﬁ.

(i) Non-Agricultural Land
- Location(s) !
- Survey number{s) |
- Extent (Total
. measurement)
-Current market valug

Y Desm
doint |
Familt,
Lama

il Nl

i
i
1

NI

Res )

{ili} | Buildings (Commercial
| and residential)
. Location{s}

number(s}

- - Extent (Total
| measurement) i
- Current market

value

- Survey /door iNIL_

Yy

N L

N

| Houses / Apartments, ;
| ebe,

- Location{s}

- Survey jdoor
number{s}

- Extent (Totai
measurement) |
- Current market |
value j

(v}

N L

Nl 2

(v} | Others (such as i
| interest '!n_gr_gperty}

4
-

|
i

(2) 1 give herain below the detaits of my labilities / overdues 10 pubtic financial
institutions and government dues:-
[Note : Please give separate details for each tem)

|

Sr. | Description
No. |

() | (i) Loans from Banks _

T Name B address of Bank / !
t Financial Institutions(s) /

L

B

* {ii) Loans from financial
| nstitutions

e artment{s) |
g E% Bys Ppatwal

P%?Smﬂ Loam

1y.poPOPD

ﬂiil) Gavernment Dues:

| {a) dues to departments

| dealing with government
accommaodation

NiT ’

(b} dues to departments
| dealing with supply of
| water

{c) dues 1o departments
! deating with supply of
| electricity

Ny -

s ——




| {d) dues to departments 1 :
dealing with telephones B S B
(2) dues to departments
dealing with government ™
| transport (including N1 Z— gy .
" aircraft and heficopters) | : B 2
| {F) Other dues, if any i Pextonal Lsem _ b
I : S@f _ \M00e00 5
(b} (1) Income Tax including
surcharge [Also indicate .
the assessment year upto BTIHPM-Yya5g H N

| which Income Tax Return
| filed. Give also Permanent |
| Account Number {FAN)] i

(i) Wealth Tax [Also —r—m——m— —
indicate the assessment oy Sl -

| year upto which Weaith L
. Tax returnp filed.] - :
{iit) Sales Tax [Only in e e,

case of proprietary i ' Nl —
(iv) Property Tax T e b

vy

c. Personal Detail

GPF/CPF/PRAN Mo. :- / ;

pTS[BLA— dbl
Gender - M | wR

£

Date of Birth 1

o |3 o |1 [ []3 [F]4 | wommmrm

Class/Group - ‘ Pl

(A/B/C) :
r B hovy vidhorn Sabha  Sewvice |
(Full Name e.g. B.A.S.-Bihar Administrative Service,

Cadre e

B.5.5 - Bihar Secretariat Service elc. |

Home District

SanaxSe

ImMarematWMQ:mﬂsmmwmbestﬂmy

Signature L“Wmmé’“o

pame of Employee; Cato. Mamdal

.....................................

Place:..Rat™Aa Besignatlan:.....,.-Qﬁfiﬁ?.%.ﬂﬁ‘.‘i’:‘.‘.‘ﬁ‘.‘.’.‘!ﬁ‘....

Date:. 081021, 22, Department: JoIveve vidham. Sabha, patma
rb:' oz

Note: Please sign each page of the declaration. Asset declaration form

must be in A2 size white paper with computer typed (single side)
in prescribed format.

Cag mondaf/




